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Present s Hon'ble Mr. D, Purkayastha, Judicial Menber

DR. D, HALDER & ORS,
CHINMOY BHATTACHARYA & ORS,
DR, SUBHASHLS SENGUPTA & ORS,
N DR, AMARJYOTI CHOWDHURY
cOF"  GOUTAM MUKHOPADHYAY
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GEOLOGICAL SURVEY OF INDIA

Foxr the applicants $ Mr, S,K, Mitra, counsel

For the respondents s Mr, M,S, Banerjee, counsel

ORDER

The case is ready for hearing. The respondents -

did not file reply despite a last chance was given to

L
AN

them. On the prayer made by 1&. counsgel lr, Banerjee . w

a further chance is given to file reply subject to payment
Of R0 100 for each case, Interim order shall continue'

till the next date of hearing, The matter will come w -~

. e Ly he'ly
for hearing on 11,05,99, I)/“‘”'V 1‘77 7{1““ i }f '
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( D, PURKAYASTHA )
MEM BER(J)



